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faeett, 27 @1det, 2026

B1. G. 24 /6 /THAIE . /2025 / faaa—vinn / fagmfl / 1003 << Iote &5 fieel @t
e |9 @ 9 QreeT | M IS & faeen faum wwr & fa=farRad dewil & faeelt R fAmH

A=A, 1957 &1 GgrT 3(3)(@N)(iil) & WaEHl & IR < 99 2026—2027 & fow el TR e #

gfaffea a1 & forg vy w=ra fear & —
B AT TG BT A faum |wr a9 T

1. T ITST BT G (01) e 1100, UTAT GUIRTAT, AT AT Qdl AT, ARl
g fleei—110040

2. EIRNEEANE IS (16) =N TR 6, X191 TR, UIGHYRT, 715 [aeell—110034

3. STl g9 (17) ToIRYR dIU—17, e 3UfeHe, MEMd [dER, Ba—1,
feell—110052

4. 1 9H o (19) WX dIR 127, TH—TH, ARAT TR, faeeli—110052.
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5. S faery <fa (23) BRIA 9T I—16 /542, &l |—16, dT9T TR, AL TS,
PRI a1, 5 faeel—110005.

6. I INILCIC (26) ATEIYR T 432 /433, U—<cTd, Sf Sf ST, IHAR TR,
faeell—110027

7. RN (28) &I TR 174, S STe—162 UAMT TR, &I TR Ul g
feell—110064

8. SN BTl TEATd (36) fastara= A — 6,/6172, I Gol, T [qeell—110070

9. 3l Gerald AleAd! (37) TTe™ JTROTS—483, U, el H—38, AR TR, Ule— | |,
qTefH PTail, T faoeil—110045

10. s favs 18 Pream™ (38) facell ®e 1,/30, UHUH, A& d10TR, faeell de,
faeeii—110010.

11. CIBSEUECN ] (39) Ioig TR 91 — 125, 1 <fd, ARMION f98R, oot

12. IS RINESE o) (43) AT TR -4 /21, P Hi—4, AHEISHT SIUHE YR,
g faeeii—110016.

13. 3 PRAR R qa” (46) BARR 38, BBYR oI, T [Goctl—110074.

14. it *fde Rig (57) geusTS A — 118—1, H—ATdh, R fa9Ig TR, faoel.

voird Rig, wfed

LEGISLATIVE ASSEMBLY SECRETARIAT
NOTIFICATION
Delhi, the 27th April, 2026

F. No. 24/6/MCD Nom./2025/LAS-VIII/Legn./1003.—Hon’ble Speaker of the Legislative Assembly

of the National Capital Territory of Delhi is pleased to nominate the following Members of the Legislative
Assembly of National Capital Territory of Delhi to be represented in the Municipal Corporation of Delhi, as per
the provision of Section 3(3) (b) (iii) of Municipal Corporation Act, 1957 for Financial year 2026-2027 :-

S.  Name of the Member Constituency Address
No.
1. Shri Raj Karan Khatri (01) Narela 1100, Pana Paposian, Mata Mansa Devi Marg,
Narela, Delhi-110040
2. Shri Tilak Ram Gupta (16) Tri Nagar 6, Raj Nagar, Pitampura, New Delhi - 110034
Smt. Poonam Sharma (17) Wazirpur BA-1A, Nandan Apartment, Ashok Vihar, Phase-1,
Delhi-110052
4. Shri Som Dutt (19) Sadar Bazar | 127, Block-M, Shastri Nagar, Delhi-110052.
Shri Vishesh Ravi (23) Karol Bagh  1-16/542, Block I-16, Bapa Nagar, Military Road,
Karol Bagh, New Delhi-110005.
6. Shri Kailash Gangwal (26) Madipur A 432/433, A-Block, J J Colony, Raghubir Nagar,
Delhi —110027
7. Shri Shyam Sharma (28) Hari Nagar 174, WZ-162, Pratap Nagar, Hari Nagar Depot,
New Delhi-110064
8. | Shri Kailash Gahlot (36) Bijwasan C-6/6172, Vasant Kunj, New Delhi-110070
9.  Shri Kuldeep Solanki (37) Palam RZ-483 A Gali No-38, Sadh Nagar, Part-II, Palam
Colony, New Delhi — 110045.
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10.; Shri Virender Singh (38) Delhi Cantt  1/30, FF, Sadar Bazar, Delhi Cantt., Delhi-110010.
Kadian
11.. Shri Umang Bajaj (39) Rajender B-125, B-Block, Naraina Vihar, Delhi
Nagar
12.; Shri Satish Upadhyay (43) Malviya C-4/21, Block C-4, Safdarjung Development Area,
Nagar New Delhi — 110016.

13. Shri Kartar Singh Tanwar ~ (46) Chhatarpur 38, Fatehpur Beri, New Delhi110074

14.  Shri Ravinder Singh Negi  (57) Patparganj C-118-1, C-Block, West Vinod Nagar, Delhi

RANIJEET SINGH, Secy.
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